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(b) the quality of the cotton;
(c) iibw the price of Uganda Cotton 

will compare with other varieties of
imported cotton; and

(d) whether any final agr/eement has 
been arrived at with Uganda Lint 
J^arkefing .Bpaird for the import of
cotton?

The Minister of Commerce and 
Industry (Shri T. T. Krishnmficliari):
(a) For the year 195 ,̂ MMOO bales 
of Uganda cotton is being imported.

(b) It is long staple cotton with 
staple length above 1-1/8".

(c) The only comparable variety is 
Calafornian cotton the price of which 
was Quoted ajb Rs. 2.00Q p ^  candy at 
the time of the Agreement for purchase 
of the Uganda cotton. In fineness, 
^pinning value and staple lengtb the 
Uganda cotton is superior to Cala
fornian. The negotiated irf*ice of
Uganda cotton was therefore Rs. 2,405 
per candy including freight charges 
and import duty.

(d) Yes.
Shri S. C. Samanta: May I know

whether the purchase was made on a 
barter basis?

Shri T. T. Krishnamachari: No, Sir.
Shri S. C. Samanta: May I know

whether this kind of cotton has been 
used for the manufacture of all kinds 
of cloth or only special varieties of
cloth in India?

Shri T. T. Krishnamachari; Ap
parently, it is used ior fine and also 
superfine varieties.

Shri M. S. Gurupadaswamy: May I
know whether the Government is im
porting cotton more from the dollar 
area than from the sterling area?

Shri T. T. Krishnamachari: The Gov
ernment has not come to the position 
when they have to decide future policy. 
At the moment we are importing cot
ton from the United States of America, 
Eg3T)t, Sudan and Uganda. The larger 
quantity undoubtedly, is from the 
United States of America.

Shri K. G. Deshmukh: May I know
the quantity of this cotton imported in 
1951-52?

Shri T. T. Krishnamachari: The
latest agreement in regard to Uganda 
cotton with the Uganda Lint Market
ing Board was to take two-thirds of

their crops, which comes to about 
a;33,0Q0 i>ales.

Shri K. G. peshmnkh: May I know
the rate candy? ' •

Shri T. T. Krishnamachari; The rate 
is a thing "which we have not decided, 
J?ut it is expected to be somewhere in 

region of & . 2,400.

§|iri S. C. Samanta: May I know
wljii^eE it is ,true that most of the 
Uganda cotton ifi India is used for
manufacturing yam?

Krishnamachari; All cot
ton is used fdr .:tJi/9 ,:p^ufacture of

Shri S. C. Samanta; I mean whether 
it is used in, the .manufacture ol yam
ioT handlooms and other purposes?

Shri T. T. Krishnamachari; I require
nortice..
International Distribution of Raw-

MATERIALS

*880. Shri B. B. Bhagat: (a) Will
the Minister of Commerce and 
Industry be pleased to state whether 
thjB control on the international dis- 
<tribution of raw-materials will be 
ccaitinued?

(b) If so, what is the plan of allo
cation of the scarce raw-materials in 
tiie year 19^?

(c) To what extent was the aMocation 
of such raw-materials made, as India 
needed them, in her favour in the year 
1951?

The Minister of Commerce and 
Industry. <Shri T. T. Krishnamachari);
(a) Present expectations are that since 
the conditions which necessitate the
creation of the International Materials 
Conference continue to exist, the 
international distribution of such of
the raw materials jvhich are still in 
short supply will continue.

(b) The Commodity Committees 
constituted for each of the scarce raw
materials functioning under the Inter
national Materials Conference, formu
late the principles of allocation, 
after taking into account the demands 
of all countries and ration the avail
able supplies on the basis of the 
agreed principles.

(c) A statement is laid on the Table 
of the House. [Se« Appendix V, an- 
nexure No. 9.].

Shri B. R. Bhagat: May I know whe
ther the allocation for the year 1952 
has been determined by the Inter
national Materials Cohference?
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Shri T. T. Krishnamachari: The
final allocation for 1952 has not been 
determined, because it goes on ̂ luarter- 
ly. For the second hall, we have not 
yet reached the stage of finality. The 
matter is xmder negotiation.

Shri B. B. Bhagat: May I know whe
ther the Government of India has 
made a further submission to the 
International Materials Conference in 
regard to the allocation of newsprint?

Shri T. T. Krishnamachari: I am
afraid I do not have the complete de- 

. tails before me. But I believe the pre
sent position of newsprint is such that 
we need no help from the International 
Materials Conference.

Shri B. R. Bhagat: May I know whe
ther in view of what is stated that 
no allocation has been made by the 
International Materials Conference, 
any submission for the allocation was 
made and the same has been rejected 
by the Conference?

Shri T. T. Krishnamachari: The
position is that in regard to commodi
ties which are available, nobody goes 
to the International Materials Con
ference for allocation. I am speaking 
subject to correction, when I say that 
zinc has come out of the list of com
modities, because the supply position 
of zinc has improved. Newsprint be
ing fairly freely available, there is no 
question of allocation.

Shri Dabhi: May I know the com
modities, whose distribution is inter
nationally controlled?
 ̂ Shri T. T. Krishnamachari: The com

modities are eight in number, namely, 
copper, zinc, sulphur, tungsten, 
molybdenum, nickel, cobalt.......

Houses for Displaced Persons

•881. Dr. M. M. Das: Will the
Minister of Rehabilitation be pleased 
to state:

(a) the total number of houses built 
in Delhi for displaced persons an4 the 
total expenditure for their constructipn 
up-to-date;

(b) the number of such houses sold 
up-to-date and the amoiuit realised 
therefrom;

(c) the number of houses let on rent 
to displaced persons and the amount 
realised monthly as rent;

(d) the number of houses lying 
vacant; and

(e) the number of houses for the 
construction of which schemes have 
been drawn up?

IJe Mmister at BehabiUtatton (Shii 
A  r . Jabi): (a) i'2,2U9 houses £Jd
tenements were constructed in Delhi 
upto 31-3-1952. The total expenditure 
in Delhi on construction upto 31-3-1952 
is estimated at Rs. 9-90 crores, which 
includes houses, tenements and shops,, 
as well as acquisition and development.

(b) 3,017. Rs. 1’05 crores has been 
realised therefrom.

(c) 15,081. Their present monthly 
rent demand is Rs. 2*30 lakhs. Reali  ̂
stations, however, vary from month to 
month.

(d) None. But 4,171 newly built 
were in the process of first allotment 
on 1-4-1952.

(e) Schemes have been drawn up 
for the construction of 6,626 houses and 
tenements. The proposed construction 
during 1952-53 is likely to total 10,000.

Dr. M. M. Das: What are the factors 
that are taken into consideration in 
determining the monthly rents or the 
sale prices of these houses?

Shri A. P. Jain: In determining the 
monthly rent, the factors are (a) the 
investment, and (b) the economic rent; 
in regard to the latter, it is the actual 
cost incurred.

Dr. M. M. Das: May I know the
percentage of interest charged on the 
monthly investment?

Shri A. P. Jain: 3 5 per cent, as 
interest, ] *5 per cent, as cost of main
tenance, and 1 per cent, for cost of 
collection etc.

Dr. M. m. Das: May I know whether 
the sale price or rent for the same 
t3T>e of houses situated in Delhi city 
and outside "Delhi city is the same?

Shri A. P. Jain: I have just mention
ed that the economic rent is also taken 
into consideration in fixing the rents» 
and therefore a tenement which is 
situated in a more populated locality 
carries a higher rent than another 
tenement of a similar nature situated 
in a less populated locality.

Mr. Speaker: I may suggest to the 
hon. Members that questions need not 
be put on what is general knowledge.
If they want any special information 
from the hon. the Minister, then only 
questions can be put. Otherwise, we 
would unnecessarily be taking the 
time of the House.
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